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SHRI SYED SIBTEY RAZI: Ican
continue tomorrow.

SHRI SUKOMAL SEN. We should
adjourn at six.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA'"); You can speak for three
minutes more.
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THE VICE-CHAIRMAN (DR,
NAGEN SAIKIA): You can continue your
speech tomorrow.

ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT AND
OTHER BUSINESS

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA); I have to inform
Members that the Business Advisory
Committee at its meeting held today, the 26th
February, 1991, allotted 4 hours for the
"General discussion on the Interim Railway
Budget for 1991-92". The Committee
recommended that a discussion on Tamil
Nadu may be taken up after the reply to
the
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Motion of Thanks on the President's
Address on the 6th March, 1991 and
allotted 3 hours for the same.

The Committee also recommended
that the sitting of the House Axed for
Thursday, the 28th February, 1991, be
cancelled.

Now, the House stands adjourned
till 11 A.M. tomorrow.

The House then adjourned at
one minute past six of the clock
till eleven of the clock on
Wednesday, the 27th February,
1991.



